
18.03.2025    SUPPLEMENTARY CAUSE LIST (ORIGINAL SIDE) 

COURT NO. 42  
DIVISION BENCH- IV 
HON’BLE MS. JUSTICE PRATHIBA M.SINGH 
HON’BLE MR.JUSTICE RAJNEESH KUMAR GUPTA  
 

[NOTE: IN CASE ANY ASSISTANCE REGARDING VIRTUAL HEARING IS REQUIRED, PLEASE CONTACT, MS. 

SAPHALTA BHATI (MOB:-7428238686) COURT MASTER TO HON’BLE MS. JUSTICE PRATHIBA M. SINGH.]  

CLICK HERE FOR VC https://dhcvirtualcourt.webex.com/meet/dhcvirtualcourt6   
Meeting No. 1669 92 0249  
Join from a video conferencing system or application Dial:  
dhcvirtualcourt6@dhcvirtualcourt.webex.com   
You can also dial 210.4.202.4 and enter your meeting number.  
Join by phone  
Access Code: 1669 92 0249  
NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO  
courtmaster@pmsingh.in   
NOTE: Counsels and Litigants may send their apperances through the following link/form. This form 
shall be available during Court hearing days from 09:00 A.M – 04:30 P.M.  
https://forms.gle/LszUZHy9YMBfTrAu7  
 

ITEM 
NUMBER 

CASE NUMBER PARTY NAME 
ADVOCATE 
NAME 

OTHER INFORMATION 

SHORT MATTERS(END) 

1 CA (COMM.IPD-
CR)-1/2021 
I.A. 11708/2021 
I.A. 11711/2021 
I.A. 11712/2021 
I.A. 11713/2021 

TIPS INDUSTRIES 
LIMITD  
V/s ENTERTAINMENT 
NETWORK (INDIA) 
LIMITED & ORS. 
  

ABHISHEK 
MALHOTRA, 
SONAL 
CHHABLANI, S S 
AHLUWALIA 

 

 

      ****** 

  

https://dhcvirtualcourt.webex.com/meet/dhcvirtualcourt6
mailto:dhcvirtualcourt6@dhcvirtualcourt.webex.com
mailto:courtmaster@pmsingh.in
https://forms.gle/LszUZHy9YMBfTrAu7


18.03.2025    SUPPLEMENTARY CAUSE LIST (ORIGINAL SIDE) 

COURT NO. 47 
HON'BLE MR. JUSTICE PURUSHAINDRA KUMAR KAURAV  
 

NOTE: AS DIRECTED, ADVOCATES/LITIGANTS APPEARING THROUGH VIDEO CONFERENCING IN THE 
COURT OF HMJ PURUSHAINDRA KUMAR KAURAV ARE TO MENTION ITEM NUMBER BEFORE THEIR 
NAME & SHALL STRICTLY ADHERE TO VIDEO CONFERENCING RULES OF THE HIGH COURT OF DELHI, 
DATED 26.10.2021 & BAR COUNCIL OF DELHI CIRCULAR NO. 602/GEN/SF/2024 DATED: 12.11.2024 
FAILING WHICH THE MATTER SHALL BE REFERRED TO THE BAR COUNCIL OF DELHI FOR APPROPRIATE 
ACTION. 
 

NOTE: FOR MOVING ADJOURNMENT SLIP LATEST BY 6.00 P.M. PLEASE MAIL TO  
daya.nidhi@dhc.nic.in   
 
CLICK HERE TO JOIN VC:-  
https://virtualcourtdhc.webex.com/meet/virtualcourtdhc11  
 

 

ITEM 
NUMBER 

CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION 

SHORT MATTERS/CASE MANAGEMENT HEARINGS/PRE-TRIAL CONFERENCES/FRAMING 
OF ISSUES 

71 I.A. 45045/2024 
I.A. 45046/2024 
In CS(COMM)-
622/2022 

RAHUL PARIKH AND 
ORS  
V/s NATIONAL 
BUILDING 
CONSTRUCTION 
CORPORATION 
LTD(NBCC) 
  

KUSH SHARMA, 
SIDDHARTH 
BAMBHA, 
SIDDHARTH 
BAMBHA 

 

*****                      

 

Concluded 

                                     BY ORDER 

                REGISTRAR ORIGINAL 

 

mailto:daya.nidhi@dhc.nic.in
https://virtualcourtdhc.webex.com/meet/virtualcourtdhc11

